
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH

No. Hc.vII-2l/2o08(Pt.)/ to 0 68 lA

Smti layashree Bora,

loint Registrar (Vigrlancc),

Gauhati High Court,

Guwahati.

)

From

To,

Sub:-

Ref:-

Sir,

The loint Registrar,

Gauhati High Court,

Itanagar Permancnt Bench,

Naharlagun. ,d
Dated Guwahati, J October, 2024.

Casual leave.

No. HC(lB)-VIG/01 I 2023 I 546-49 Datcd 03. 10. 2024.

with reference to the above, I am directed to inform you that shri Hirendra Kashyap,

District & Sessions Judge, West Kameng District Bomdila, Arunachal Pradesh has been granted

casual leave on o4.1o.2o24, along with station leave permission from 04.10.2024 till
the morning of OS.10.2024. The next senior most ludicial Offlcer available at the station

shall remain in charge of hls Court and Office in his absence.
Yours faithfully,

sd/_

]T. REGISTRAR (VIG ILANCE)

Memo No. HC.VTI-21/2008(Pt.)/ /a q- lo0+o lA, dated ) 03- lo- ?a71

1. Shri Hirendra Kashyap, Drstrict & Scssions ludgc, West Kameng District Bomdila,

Copy to

Arunachal Pradesh-

,/
\.ZThe Prolect lYanagcr, Gauhatr High Couft.

]T. REG ISTRAR (VIGI LANCE)


